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tbe Company for the impart of 2500 rolled 
atoel tyrel. The Company has allO 
approached the Government of India for 
release of forelln ellchanle to tbe value of 
about Rs. 3 lakhs for the import of Switch 
pointl. This request i. under considClatlon. 

Redactloa of erODomlc coaceatratloo 
la Compaalrl 

, 

5297. SHRI LOBO PRABHU : Will 
the Minilter of COMPANY AFFAIRS be 
pleased to Itate ; 

(a) whether Government propose to 
recluc:c economic concentration by Iimitinl 
Individual lIoldinp In companies and 
throulh taxation, instead of livinl preference 
to Imall lcale industries, wbicb lack the 
economics of scale; Ind 

(bl if la, bow tbis ia proposed to be 
done 7 

THE MINISTER OF COMPANY AF-
FAIRS (SHRI RAGHUNATHA REDDYl: 
(a) ar.d (b). Government ellperts that. by 
virtue of the operarion of the Monopoliel 
Ind Restrictive Trade Practices Act, the 
Iitest Industrial Licensinl Policy and the 
lallition measures already introducrd in the 
last Budlet, concentration of ecoDOmic 
po~'er Is likely to be controlled. 

Mrdlcal Examlaatloa of Seamea la Goa 

5298. SHRI GEORGE FERNANDES: 
Will the MlDister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) what are the Centres where medical 
ClIIminltion of Seamen is beinl conducted ; 

(b) whether the Goa Seamen', A~lOcil

tion has requested Government to allow 
medical ellimina tion of seamen in Goo ; 

IC) if 10, whether Government have 
I'CCpted this ICquest ; and 

(d) whether Government are aware that 
the Deaa of the Goa Medicil Colleae has 
lareed to have tbe medical enmination of 
aeamen conducted in the Gal Medical 
~lleae ? 

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND SHIPPINO 
AND TRANSPORT (SHRI RAGHU 
RAMAIAH): (aj At preJeCt, mediCiI 
Pamination of seamen I. conducted It 

Bombay, Calcutta, Madras, Visakhapltnam, 
Cocbin Ind Rajkot Ports. 

(b) Yea, Sir. 
(C) and (d). The question of IP!:'llnt-

inl the Dean of the Goa Medical Colleae as 
prescribed lulhority for conductlnl mediCiI 
elliminition of seamen is beinl re-examined 
In consultation with the other Minlstrie. 
concerned. 

Drcliae la Trame HaDdled by Bombay 
port alace 1966-67 

5299. SHRI GEORGE FERNANDES: 
Will the Minister of SHIPPING AND 
TRANSPORT be plea.ed to stile: 

la) whether there has bren a steady 
decline in the totll traffic bandied by the 
Bombay port since 1966·67 ; 

(b) if so, the figures of total carlO 
handled annually by the Bombay Port, with 
break up of ellport and import cargo; 

(e) tbe realOn for tbls decline in clrlo; 
and 

(d) the Itepa taken to Improve tbe 
situation? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI IQBAL SINGH) : (a) Yel. 

(b) The totll import and expor! cargo 
handled by the Bombay Port Trust durinl 
tbe years 1966·57 to 196970 was as under :-

Year 

1966-67 
1967·68 
1968-~9 

1969-70 

Imports 

13.227 
12.444 
12,096 
11,434 

Ellports Total 
(In thouslnd toones) 

~,(139 

4,521 
4,309 
3,601 

18.2'>6 
16,965 
16,405 
1S,03S 

(c) and (d). The decline in importl 
wal mlinly attributable to the rilOloua 
import substitution rnd inertlsed indiacnous 
production, parliculolly due to considerable 
reduction in the irrrort cf fccdarair s, 
fertilizers and rertilizer feed slock ~hich Ire 
Imonl the mojor imrort.. AI relardl 
exportl, the port tnffic leflectl broadly the 
trade trcllda in the country, Howevcr, the 
Bombay Port Trust alC in touch "ilh the 
vlrious import and export illlereS!, to lee 
how far tbe traffic tbrouah Bon bay Port 
can be stepped up 




